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|\l BEFORE THE NATIONAL GREEN TRIBUNAL
: PRINCIPAL BENCH, NEW DELHI

Original Application No. 606 of 2018
(I.A. No. 163 of 2021)

IN THE MATTER OF:

In Re: Compliance of Municipal Solid Waste Management Rules, 2016 and other
environmental issues.

ADDITIONL AFFIDAVIT ON BEHALF OF THE STATE OF SIKKIM IN

COMPLIANCE OF ORDER DATED 16.01.2025 AND 14.10.2025

I, Sh. Ravindra Telang, Chief Secretary, Government of Sikkim, Tashiling
Secretariat, Gangtok, Sikkim 737101, do hereby solemnly affirm and most humbly

and respectfully submit as under:

1. I'am the Chief Secretary to the Government of Sikkim and am duly authorised
and competent to swear the present affidavit on behalf of the answering

Respondent.

2. | say that State of Sikkim has already filed its Compliance Affidavit dated
08.05.2026, the contents whereof may kindly be read as part and parcel of the
present affidavit. The present Additional Affidavit is being filed to place on
record certain additional submissions on record and the updated status
subsequent thereto.

3. | say that the State of Sikkim has already filed the six-monthly Compliance
Affidavit along with the Report indicating the status of Solid Waste
Management and Liquid Waste Management for the period from November,

2025 to April, 2026.



. | say that, thereafter, the concerned Departments of the State have further re-

examined the status and assessed ground/ field conditions of solid and liquid

waste management with adopting approach to reduce the current gaps

existing in waste processing in solid waste and treatment of sewage

expeditiously.

5. | say that pursuant to the aforesaid review, the present Additional Affidavit is

being filed to place on record the updated status regarding the existing gaps

in waste processing, the action proposed to be taken during the next six

months and the financial tie-ups. The same is reproduced hereunder for the

convenience of this Hon'ble Tribunal;

Solid Waste Management

I. Table: Daily Waste Management
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| say that the above table indicates that the total gap in composting is 3.60
TPD (Singtam 0.3, Namchi 1.0, Gyalshing 0.1 and Rangpo 2.2 ), while the
gap in processing of dry waste is 6.848 TPD, which presently exists only in
Gangtok. | further say that in all theUrban Local Bodies (“ULBs”), inerts
aggregating to 4.7 TPD is used in construction and filling purposes.

| say that considering the insignificant estimated gaps existing in each of the
ULBs, the State has considered accommodating the unprocessed
biodegradable waste, non-biodegradable (Dry) waste and inert waste through
the existing Home Composting facilities, Organic Waste Converters
("OWCs"), Windrowing in Gangtok and by enhancing source segregation
followed by linking to the Authorised Recyclers and inerts to sanitary landfill
("SLF").l further say that it is also considered to achieve the said targets by
31.12.2026. | also say that inert waste shall be processed in accordance with
the Solid Waste Management Rules, 2026.

| say that with effect from 01.06.2026, an Automatic Waste Segregation
Machine(“AWSM”) has been installed at the Martam site, Gangtok. | further
say that the AWSM, together with the Organic Waste Converter (“OWC”), will

facilitate effective composting and segregation of dry waste feedstock. The
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rejects arising from these processes will be subjected to the Sanitary Landfill

Facility (SLF) as per Schedule Il of the Solid Waste Management Rules, 2026.
A true copy of the operation and performance report of the said AWSM, along
with geo-tagged photographs, is annexed herewith as Annexure A-1.

9. | further say that in the State of Sikkim, the applicability of an exclusive Refuse
Derived Fuel (‘RDF”) Plant is not considered to be technically and
economically feasible.

b) Legacy waste

10.1 say that the details of biomining of legacy waste are reflected in Table 7
(Page 739), Table 8 (Page 740) and Page 762 of the six-monthly Compliance
Report already placed on record. | further say that legacy waste has been
reported only at the Martam site, Gangtok. The State has remediated
2,33,823 Tonnes of legacy waste reported as on 01.06.2023 and further
additional waste thereafter of 0.134,

A true copy of the geo-tagged photographs of the Martam site is annexed
herewith as Annexure A-2.

11.1 say that there is residual legacy waste on account of gap of 6 to 7 TPD of dry
waste, 7 TPD of compostable wet waste and 4.7 TPD of inert waste. | further
say that 6 to 7 TPD of dry waste will be routed through the Authorised
Recyclers by 31.12.2026. | also say that the State has taken preventive
measures to avoid any chances of fire and there is no possibility of effects due
to leachate considering the nature of the waste.

12.1 say that inerts and good earth soil are being utilised for construction
purposes. | further say that, as per the Solid Waste Management Rules, 2026,

P the State is making provisions for setting up SLFs for disposal of inerts and
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\.~ rejects at Martam and taking distance criteria for setting up regional SLFs in

"J es
\‘IE-\ terms of Provision 12 of the said Rules. The same is proposed to be
completed by 31.03.2027.
13.1 further say that wet waste shall be processed through Home Composting,

Organic Waste Converters and Windrowing in Gangtok.

c) Ring fence expenditure

14.1 say that the remaining Ring Fenced amount and the funds available under
other Central and State supporting schemes shall be utilised for the following
purposes:

|.  Remediation of residual legacy waste at Martam.

Il.  Plugging the reported gaps in waste processing.

Il Enhancing scope of segregation as per new rules including
management of Special care, Sanitary and domestic hazardous
waste.

IV.  Setting up of SLFs as per new rules.

V. Awareness program at different levels and District levels as per
Rules.

d) Sewage Management

15.1 say that, based on the data provided on sewage generation, household
connectivity to sewers and the installed and utilisationlevel of STPs (Pages
742 to 752 of the six-monthly Compliance Report), a gap analysis has been
carried out. The said gap analysis is reflected in the table at Page 749 of the

Compliance Report.



16.1 say that, as per the aforesaid gap analysis, the State will set up STPs in all

the ULBsby September, 2028. | further say that the State has finalized the
execution plan linked with timelines and financial allocations.

17.1 say that the major constraint in the hilly terrain is relating to establishment of
sewers, which is not comparable to the plain terrain. | further say that the
State has to ensure maintenance of gradient, less pumping and proper
upkeep of sewers. Keeping this in view, the State has adopted low depth sub-
surface sewers as per the CPHEEQO Manual.

A true copy of the note along with geo-tagged photographs is annexed
herewith as Annexure A-3.

18.1 say that implementation of STPs in six ULBs (excluding Gangtok) are small-
sizedthat is, 11.18 MLD generated by six ULBs ranging between 0.72 to 3.49
MLD and are located on difficult terrain posing difficulty in laying conveyance
system. | further say that the unconnected households are having septic tanks
and soak pits and after the connections are secured, no sewage will go to
drains.

19.1 say that the State is concerned with preventing disposal of sewage and
sullage into dry or storm water drains. | further say that in Sikkim, the drains
are either naturally formed during rains on the hill slopes or are man-made
drains meant for carrying rain water and city wash water. The characteristics
of the drain water, as reflected in Table C (Page 746 of the six-monthly
Compliance Report), indicate BOD values of less than 4.0 mg/l and FC values
of less than 1100 MPN/100 ml. | also say that such contamination is linked
with floor washings and cattle dung/excreta, and only sullage is presently

discharged into the drains. The ultimate discharges to rivers and Kholas will
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be controlled and present disposal are to be diverted to STPs and for this, the
time bound works are executed with upper timeline of September, 2028. The
longish time taken is due to constraints in laying sub- surface sewer lines
passing through privately owned sites and also public resentment for setting

up of STPs/ DSTPs.

20.1 say that, as reflected in Table D (Page 749 of the six-monthly Compliance

21.

Report), for treating estimated sewage generation of 29.51 MLD , existing
facilities are for 24.77 MLD but, utilisation is 16.23 MLD and this is due to
design period of STP, non-existence of conveyance system and households
not connected to existing sewers. Therefore, the action plan is to execute
installation of STPs, lay shallow sewers and connect households within
September, 2028. The State however, will be moving forward to cut down time
lines.

| say that utilisation of treated sewage is difficult because of reasonably good
water availability and limited secondary sources for utilisation of the treated
water. | further say that the State shall endeavour to utilise the treated
wastewater for fire extinguishing, construction purposes and suppression of

dust, for which necessary steps shall be taken.

22.1 say that the Ring Fenced amount shall be utilised for achieving the identified

targets, which include:
| completion of households connectivity in Gangtok, Singtam and
Rangpo,
Il laying of sub surface conveyance in Mangan, Gyalshing,

Namchi and Jorethang.
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Ill.  setting up of STPs/ DSTPs/ FSTPs in Mangan, Namchi and

Jorethang.

23.1 say that in view of the above submissions, this Hon'ble Tribunal may kindly
consider granting time to the State. | further say that the State is committed to
monitor the execution plan at the State, District and ULB levels and
simultaneously take the public into confidence.

24.| say that the facts stated in the present affidavit are true and correct to my

knowledge and belief, based on the records made available to me by the

concerned Departments of the Government of Sikkim. Nothing material has

been concealed therefrom. » P
N ountas hAow
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DEPONENT “

hief Secretary
Govt. oL Dl
Verified at Gangtok, Sikkim on this 01 day of July, 2026 that the contents of

VERIFICATION

paragraphs 1 to 24 of the above affidavit are true and correct to my
knowledge and belief, derived from the official records made available to me
by the concerned Departments of the Government of Sikkim. Nothing material

has been concealed therefrom.
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Annexure A-1

REPORT
AUTOMATIC WASTE SEGREGATION MACHINE

Commissioned on: 01 June 2026
Improvement, Performance and Achievement Report

1. Introduction

The Automatic Waste Segregation Machine (AWSM) was successfully commissioned on 01 June
2026 at the Municipal Solid Waste Processing Facility, Martam. The primary objective of the project
was to improve waste segregation efficiency, ensure scientific waste processing, enhance
environmental compliance, and provide a safer and healthier working environment for the
operational workforce.

Since commissioning, the facility has achieved substantial improvements in waste handling,
processing efficiency, RDF feedstock quality, environmental management, and worker welfare. The
machine has enabled systematic segregation of mixed municipal solid waste into different fractions,
thereby supporting sustainable waste management practices.

2. Objectives of Commissioning

The commissioning of the Automatic Waste Segregation Machine was undertaken with the following
objectives:

e Toimprove segregation efficiency of municipal solid waste.

e To ensure scientific processing and disposal of waste.

e Toimprove RDF feedstock quality for co-processing.

e To reduce environmental impacts such as leachate generation, foul odour, and fly nuisance.
e To eliminate waste accumulation and processing backlog.

e Toimprove workplace hygiene and worker safety.

e To ensure uninterrupted operations throughout the vyear, including during monsoon
seasons.

3. Waste Processing Flow

e Municipal solid waste is received from GMC and private vehicles and recorded through the
weighbridge system.

e The waste is unloaded directly in the covered processing area.

Uatashthalur
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e The Automatic Waste Segregation Machine segregates the waste into Dry Waste, Wet
Waste, and Inert Waste.

e The dry fraction is processed for RDF feedstock preparation.
e The wet fraction is processed through biomethanization and composting..
e The inert fraction is scientifically disposed of at the designated landfill site.

e The entire process is carried out under a covered shed, ensuring efficient operations and
protection from adverse weather conditions.

4. Operational Performance

Since the commissioning of Automatic Waste Segregation Machine, the facility has been consistently
processing approximately 70—100 TPD (Tonnes Per Day) of municipal solid waste received from GMC
and private collection vehicles.The segregated waste stream primarily comprises:

e Dry Waste: Approximately 85-90%
e Wet Waste: Approximately 10-15%

The implementation of the Automatic Waste Segregation Machine has significantly improved
segregation efficiency, enabled continuous daily processing, enhanced RDF feedstock quality, and
eliminated waste backlog, even during adverse weather conditions.

5. Improvements Observed After Commissioning

5.1 Improved Segregation Efficiency
e Effective segregation of mixed waste into dry waste, wet waste, and inert fractions.
e Better recovery of recyclable and combustible materials.
e Improved quality of RDF feedstock.

5.2 Covered Processing Operations

Prior to commissioning, waste handling and processing activities were conducted in open areas,
making operations vulnerable to rainfall and adverse weather conditions.

After commissioning:
e Waste is unloaded directly near the processing area.
e Processing operations are carried out under a covered shed.
e Better control of waste handling and storage.

5.3 Leachate Control

e Significant reduction in leachate generation.

Uatashthalur
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e Prevention of rainwater mixing with waste.
e Improved environmental management within the facility.
5.4 Odour Control
e Timely waste processing minimizes decomposition.
e Noticeable reduction in foul smell and odour generation.
5.5 Fly and Vector Control
e Improved housekeeping practices.
e Reduced breeding of flies and disease vectors.
e Cleaner processing environment.
5.6 Continuous Processing
e Processing activities continue irrespective of weather conditions.
e Improved operational reliability throughout the year.
5.7 Elimination of Waste Backlog
Before commissioning:
e Rainfall and adverse weather often caused delays in processing.
e Waste accumulation and backlog were common.
After commissioning:
e Daily processing is maintained.
e No significant backlog of waste observed.
6. RDF Feedstock Quality Improvement
The Automatic Waste Segregation Machine has significantly improved RDF feedstock preparation by:
e Producing cleaner dry waste fractions.
e Improving calorific value consistency.
e Reducing contamination levels.
e Maintaining quality standards required for co-processing in cement industries.
This has strengthened the facility's ability to support sustainable waste-to-energy initiatives.
7. Scientific Disposal of Inert Waste

The machine effectively separates approximately 10-15% inert material from incoming waste
streams.

Uatashthalur
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8. Worker Welfare and Safety

One of the most significant achievements following commissioning has been the improvement in
worker welfare.

Before Commissioning
e Waste handled in open areas.
e Exposure to rain and adverse weather.
e Greater contact with leachate and foul odour.
e Less comfortable working conditions.
After Commissioning
e Operations carried out under a covered shed.
e Improved workplace hygiene.
e Reduced exposure to rain, odour, and flies.

e Enhanced worker comfort and safety.

9. Conclusion

The commissioning of the Automatic Waste Segregation Machine has transformed the Municipal
Solid Waste Processing Facility at Martam into a more efficient, environmentally sustainable, and
worker-friendly operation.

The facility is now capable of processing more than 100 MT of waste per day, maintaining high
segregation efficiency, producing quality RDF feedstock, ensuring scientific disposal of inert waste,
and preventing operational backlogs even during adverse weather conditions.

The project stands as a significant milestone in improving municipal solid waste management and
reflects the successful collaboration of management, technical staff, and operational workers in
achieving sustainable waste processing goals.

Uatashthalur
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Annexure A-2

Martam site before and after Biomining
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Martam site before and after Biomining
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UPDATED REPLY TO THE EARLIER SUBMISSION IN COMPLIANCE OF PARA
NO. 7 OF THE ORDER DATED 14.10.2025 (UPLOADED ON 18.11.2025) W.R.T. O.A.
NO. 606 OF 2018 (I.A. NOS. 163/2021, 299/2024 & 20/2025) IN THE MATTER OF
STATE OF SIKKIM IN THE FORMAT SUGGESTED IN THE ORDER DATED

16.01.2025.

Point-wise Updated Reply with Pagination Reference

Sewer Network

Sl. | Pagination Column Name/ No
No.| Reference and Subject Cyiaben. Ngply L Bamis
1 Page No 11 | Column 2/ Targeted | In the total targeted Household of 32092 of Gangtok as
Household to be submitted in earlier submissions, the Lower belt area of
connected to Sewers | Bojoghari municipal ward has not been covered by the
Gangtok ULB existing sewer network. However, the DPR for the said
uncovered area including Lower Lingding municipal
ward and peri-urban areas such as Luing, Banjhakri
falls etc has been prepared and processed for approval
and financial sanction of the Government. Hence, about
250 HH from the total submitted HH of 32092 will still
remain unconnected till March 2027 and shall be
targeted for connection after 36 months from the
commencement of the project after approval and
sanction.
2 Page No. 12 | Remark/ Mangan

Remark: The updated sewer network details for
Mangan Town are as follows:

Particulars Approved/ | Complete
Target d Length
Length
Main Trunk Line: 8.10 Km 0Km
Sub-main 24.00 Km | 19Km
Trunk Line:
Houschold | 9.43 Km 0 Km
Connections and
Laterals:
Total 41.53 km 19 Km
(say 42km)

Remarks: Work under Progress

Accordingly, the updated total sewer network details
may be read as above. (The earlier affidavit mentions
total sewer network of 42 km and completed network
of 15 km; the detailed breakup and updated completed
length is furnished herein for clarity.)

Uatashthalur
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3 Page No. 13 | Remark/ Gyalshing Remark: The updated sewer network details for

Town Sewer Gyalshing Town are as follows:
Network
Particulars Approved/ | Complete
Target d Length
Length
Main Trunk | 26.844 km | 20.625
Line: km

Sub-main 5706 Km | 4.0km
and Laterals Line:

Total 3255 km | 24.625
(say km
33km)

Remarks: Work under Progress

Accordingly, the updated total sewer network details
may be read as above. (The earlier affidavit mentions
total sewer network of 25 km (which was for main
Trunk Line only) and completed network of 20 km; the
detailed breakup and updated completed length is
furnished herein for clarity.)

3 Page Nos. Column 4 and

13& 14 Remark/ Namchi Time Target: to complete and commission FSTP
and Sipchu = December 2027
Jorethang Town

Remark: The construction of the proposed STPs at
Namchi and Jorethang is stalled due to public
resentment, as stated in the earlier report.

STP Status

Meanwhile, to address the immediate requirement till
resolution of land-related constraints, a 20 KLD
Faecal Sludge Treatment Plant (FSTP) project at
Sipchu near Jorethang and Namchi is under process
and sanction. The same shall provide interim treatment
support until the proposed sewerage infrastructure is
established.

(The earlier report mentions that Namchi and
Jorethang STP projects are delayed due to public
resentment/land-related issues and require further
approval process.)

Uatashthatur
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Page Nos. Column 6 / Drain | The drain-wise flow calculation has been updated
15, 16 & 17 | Flow Details as follows:
Town-wise Drain Flow Details
Flow (MLD) | No.of | Cpdated
Town 2 Flow in
as reported | Drains :
each Drain
(MLD)
Gangtok 2.20 20 0.11
Mangan 0.93 3 0.31
Singtam 0.72 9 0.08
Rangpo 1.93 7 0.28
Gyalshing 0.82 3 0.27
Namchi 272 4 0.68
Jorethang 1.96 4 0.49
Page No.18 | Column 14 / Time | Remark: In the time-bound plan for setting up and
Bound Plan for STPs | operationalisation of STPs under Column (14), it is
and CTO Status submitted that the Consent to Operate (CTO) of
Tathangchen Zone I1I has been renewed up to 31st
March 2027.
A copy of the renewed CTO is enclosed as Annexure-
A
The earlier report mentioned that CTO renewal was
under process. The updated status is submitted herein.
Page No. 20 | Reference Note: | Updated Note: For Namchi and Jorethang, the
Namchi and | proposed 20 KLD FSTP project at Sipchu near
Jorethang Jorethang and Namchi is under process and sanction
to address the interim requirement until the land-
related issues are resolved and permanent STP
infrastructure is established.
Third Party The updated third-party NABL accredited
NABL laboratory reports for five STPs of Gangtok are
Accredited enclosed as Annexure-B for kind perusal of the
Laboratory Reports | Hon’ble Tribunal.
Photographs of | Sewer Network photographs Enclosed as Annexure-
Mangan and | C.
Gyalshing
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STATE POLLUTION CONTROL BOARD-SIKKIM
FOREST & ENVIRONMENT DEPARTMENT
GOVERNMENT OF SIKKIM

DEORALIL GANGTOK - 737102,
Rel No, H4of3 sSrcive i B '  Dated QI’Q_‘,QD}L'

The PCE-Cum-Secretary,
PHE Dcpaniment,
Govemment of Sikkim,
Nirman Bhawan-
Gangtok. Gangtok
District-737101.

Sub; RENEWEDN CONSENT TO OPERATE.

In consideration of your application vide no. 625181 dated 07.04.2026, the State Pollution Control
Board-Sikkim hcreby grants you Renewed Consent to Operate a Sewage Trecatment Plant (STP)
located at Lower Tathangchen, Gangtok District-Sikkim under the provision of Section 25 of the
Water (Prevention & Control of Pollution) Act, 1974 and Section 21 of Air (Prevention &
Control of Pollution) Act, 1981 subject to the following condition:

I. That, this consent is mcant for specific purpose only and any alteration in the process or
capacily shall require obtaining prior permission from the Board;

2. That, you shall operate and maintain the ST 24 hours a day;

3. Tha, you shall operate the STP to treat sewage adhering to the standards prescnbed under
the Environment (Protection) Act, 1986 and Rules made there under from time to time,
whichever is stringent;

4. That, you shall adhcere to the following standards for discharge of effluent:

St. No. | Paramcter Permissible limit

I pH 6.5-9.0

2 Bio-chemical Oxygen Demand (BOD) 30 mg/! (in nver/stream)

3. | Total Suspended Solids (TSS) 100 mg/l

4 Colour & Odour All eforts should be made |

to remove colour & |
unpleasant odour as far as
practicable.

LS. Fecal Coliform (FC) 1000 MPN/10OmI |

5. That, reuse/recycling of treated cfiluent shall be encouruped and in cases where part of the
treated cfMuent is reused und recycled involving possibility of human contact, standards
specificd above shall apply;

6. That, The Board reserves the right to review plans, specifications and other data relating to
pant setup for the STPs;

7. That, you shall ensure replacement of pollution control system or its parts after expiry of

ils expected life cycle and defined by the manufacturer/producer, so as to ensure optimum

compliance of the standards stated in Table 2 and operational safely thereof,
P.T.O
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That as per the directions of the Centeal Padlution Contral Bomd (CPCH) vide F.No | AS-
1901943, 06-UPC-140647 dated 02/03/2020, you shall install UV-Vis Dual Beam Scanning
& Mulupoint calibration Mechanism Technology hased Online Continuous  Ffflucnt
Monitoring System (OCEMSY:

That, this cansent is valid till 1% Narch 2027;
That. you shall connect and uploid the Online eftuent momtonng data with the Servers of

CPCR and SPCB-Sikkim;

1. That. the OCEMS shall monitor the parameters stated in Table 2 i in addition Flow meter
shall be installed as well;

12. Thate. you shall opecrate  OCEMS (ONLINE CONTINUOUS EFFLUENT

18.

19.
20.

21

pp)

03

26.
27.

28.

. That. vou shall

NMONITORING SYSTEM) inyour unit and connect it to SPCI server,

That, you shall ensure regular mainienance and operation of the OCIEMS with tamper
proof mechanisms with facilities for calibration;

follow guidclines prescribed by the CPCB for
OCEMS available athups:/cpcb.nic.infonline-manitoring-ol-industrial-emission/:
That vou shall have facilities to manage solid waste (STP sludge) generated in your unit;

. That. the STP sludge collected shall be utilized as manure or disposed in secure landfill;
. That. in case the Oil content of STP sludge is high, you shall cnsure proper
treatment/ incineration of the same and the ash shall be channelized o proper disposal

facility;
That you shall maintain proper laboratory facility for manual testing of treated and

untreated cffluent received by the STP;
That, you shall develop a green belt along the peniphery of the facility;
That, you shall apply for the renewal of consent one month before its expiry;

That, the SPCB-Sikkim also reserves the right o impose or remove additional conditions
in relation to this conscent;

That, you shall abide by all the instructions given by the Board from time to time:

That, this consent is valid subject to obtasining other required pemmissions
licenses/clearances wherever required;

That, the Board reserves the right to cancel the consent in the event of any environmental

problems during operation or non-compliance to consent conditions stated above:
That. in the event of such cancellation as provided in specific condition no 24, the SPCB-

Sikkim shall not be responsible for any loss or liability suftered by the authorized person.

department or enterprisc;
Thai, you shall apply lor renewed consent through online portal, htips:/skocmms. nic.in/.

That, Rs. 20,000/ (twenty thousand only) has been rveccived as consent fee
vide Receipt No.656098155 & Bank 1D nil dated 06.04.2026:
; c]‘cn] ol any environmental

That, the Board reserves the right to cancel the consent in the
roblems arising out of your unit; A T .

—
—

(N.\Y 'iumﬂl’;{.ll-'/S(Rcld.)

Metpber Secretary
Stte Pollution Control Board-Sikkim.

Nima W/angdi Tamang
Member Secrelary
State Pollution'Control Baard
Uabashthabfur 1k ki
JITRUE COPY//- Sikkuin
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R. V. BRIGGSZ& CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS

(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001

Phone : (033)4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com e
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTC007007
TEST REPORT
Certificate No.E(S)/26-27/0133 Issue Date: 24 June 2026 Page 1 of 2
Issued to : M/s. PHED
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. ! Letter did. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Sichey. Zone IV STP Parameter Tested:
Sample Submitted by the Party on 1 19.06.2026 pH, TSS and BOD
Analysis Started on : 19.06.2026
Analysis completed on 1 24.06.2026
TEST FINDINGS:
Limit as per

Discharge Limit us per
Environmental Protection
Sl - - Amendment Rules 2017,
No. T'est Parameters Test Method Unit Results MOEF&CC for STP Outlet

Envirenmental

Protection Act,

MoEF&(CC for
EfMuent discharged

For Metro Citics For No.n.-xltlro into lnlnlnd Surface
Citics Water
I |pH Value APHA 24th edition-4500H+B 7.0 6.5-9.0 6.5-90 5.5-9.0
2 [Towl Suspended Solids (TSS) APHA 24th edition 2540D | mgf 28 50 (Max.) 100 (Max.) 100 (Max.)
g [P T ORTemand 1.S. 3025 (Pan—44)-2023 | mgn | 20 20(Max) | 30 (Max.) 30 (Max.)
tor 3 days at 27°C (BOD)

Remarks: The sample of Effluent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) tor STP Outlet standards
(Metro and Non-Metro Cities) and the Environmental Protection Act for eftluent discharged into Inland Surface Water in respect of the above
mentioned paramet

rified by Reviewed & Juthorised by

(Dr. é KARIM)

Technical Manager
Authorised Signatory
For R.V. BRIGGS & CO. (P) LTD.

-t END OF TEST REPORT:-

Uakas
# The test report shall not be reproduceﬂ:rm%ﬂr without written approval of the Company.
* Results relate only to the parameters of the item tested.
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ANALYTICAL CONSULTN G & TECHNICAL CHEMISTS

(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001 TC-12347
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTC007007

TEST REPORT

= R.V.BRIGGS & CO. PRIVATE LTD.

Certificate N 0.E(S)/26-27/0133 Issue Date: 24 June 2026 Page 2 of 2
Issued to : M. PHED
Government of Sikkim. STP Zone 3. Tathangchen. Gangtok, East Sikkim, Pin-737103.
Your Ref.No. ¢ Letter dtd. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Sichey, Zone IV STP Microbiologlcal Parameter Tested;
Sample Submitted by the Pany on : 19.06.2026 Faecal Coliform
Analysis Started on : 19.06.2026

Analysis completed on : 21.06.2026
MICROBIOLOGICAL TEST FINDINGS:

Discharge Limit as per Li',“" aSney
P’ 9 En<ironmcatal
Environmental Protection e ke
Sh. . Amendment Rules 2017, =
lest Parameters Test Method Unit Results MoEF&CC for
y MoFE
No. 10EF&CC for STP Outlet EfMuent discharged
“or Non- into Inl Surf;
For Metro Cities i '\fn pacicol ) (iialty n'nd uriace
Cities Water
MPN/
) |Faecal Coliform APHA 24th Edition 9221E | 100 <2 1000 (Max.) [ 1000 (Max.) Not specilied
ml.

Remarhs: The sumple of ENluent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for S I'P Qutlet standards
(Mctro and Non-Metro Cities) and the Environmental Protection Act for effluent discharged into Inland Surface Water in respect of the above
mentioned parameters.

Report V / Revigwm/g‘ﬁilisised by

( Pijush Kanti Dutta )
Authorised Signatory
For R.V. BRIGGS & CO. (P) LTD.

-: END OF TEST REPORT:-

(afashthaliury
- I K -
* The test report shall not be reproducleld. except in gull. without written approval of the Company.
* Resuits relate only to the parameters of the item tested.
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R. V. BRIGGS®& CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR

9, BENTINCK STREET, KOLKATA - 700 001
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com

E-mail : rvbriggs.kolkata@gmail.com info@rvbriggs.com
CIN : U51109WB1931PTC007007 =

TEST REPORT

Certificate No.E(S)/26-27/0134 Issue Date: 24 June 2026 Page 1 of 2
Issued to : M/s. PHED
Government of Sikkim, STP Zone 3. Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. : Letter did. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Ranlpool STP Parameter Tested:
Sample Submitted by the Party on : 19.06.2026 pH, TSS and BOD
Analysis Started on : 19.06.2026
Analvsis completed on 1 24.06.2026
TEST FINDINGS:
a et Limit as per
Dns.chnrgc Sl Ledg Environmental
Environmental Protection AR
::’ Test Paramelers Test Method Unit Results \::::,:g‘(f‘;;?:ﬁ'ig:lu ..\loEF&l('C for
Efflucnt discharged
o For Non-Mctro | into Inland Surfuace
For Metro Cities Citics Water
I [pH Value APHA 24th cdition4500H+B 7.44 6.5-9.0 6.5-9.0 5.5-90
2 |Total Suspended Solids (TSS) APHA 24th edition 2540D | mg/l 10 50 (Max.) 100 (Max.) 100 (Max.)
gs fRiophOrtll Qs yagnibinand 1.S.3025 (Part—44)-2023 | mgn | 6.7 20 (Max) | 30 (Max.) 30 (Max.)
tor 3 days a1 27°C (BOD)

Remarks: The sample of EMuent complics with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for STP Outlet standards

{Metro and Non-Metro Cities) and the Environmental Protection Act for eflluent discharged into Inland Surlace Water in respect of the above
mentioned parameters,

Report V Reviewed & Authorised by

( l)r.é. KARIM)

Technical Manager
Authorised Signatory
For RV. BRIGGS & CO. (P) LTD.

- END OF TEST REPORT:-

—Qakasithafuwr
* The test report shall not be reproduced,éddEpE OFYI- without written approval of the Company.
* Results relate only to the parameters of the item tested.
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Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com

R. V. BRIGGS & CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)

TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001

E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTC007007
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TC-12347

TEST REPORT

Certificate No.E(S)/26-27/0134

Issue Date: 24 June 2026

Page 2 of 2

Issued to

Your Ref. No.
Description of Sample
Mark on Sample

: M/s. PHED

Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.

¢ Letter did. 15.06.2026
¢ Effluent
: STP Ranlpool STP

Microbiological Parameter Tested:

Sample Submitted by the Party on 19.06.2026 Faecal Coliform
Analysis Started on ¢ 19.06.2026

Analysis completed on 1 23.06.2026

MICROBIOLOGICAL TEST FINDINGS:

Discharge Limit as per
Environmental Protection

Limit as per
Environmental

ml.

. 5 Protection Act,
::) ‘Test Parameters Test Mecthod Unit | Results “‘:r;:::v;l(rn(cn;o:{:ﬁ,g:;lm  MoEF&CC for
EMuent discharged
- For Non-Metro | into Inland Surface
For Metro Cities Citics Water
MPN/
I [Faecal Coliform APHA 24th Edition 9221E | 100 49 1000 (Max.) | 1000 (Max.) | Not specified

Remarhs: The sample of EMuent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) Tor STP Qutlet standards
{Metro and Non-Metro Cities) and the Environmental Protection Act for eMuent discharged into Inland Surface Water in respect of the above

mentioned parameters

Report V d by

A

-: END OF TEST REPORT:-

RcM\ul horiscd hy

( Pijush Kanti Dutta )

Sr. Microbiologist
Authorised Signatory

For R.V. BRIGGS & CO.(P) LTD.

Uakas
# The test report shall not be reproducan'.mxsabon'{fm. without written approval of the Company.

#» Results relate only to the parameters of the item tested.




R. V. BRIGGSZ CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001 S el
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTC007007

TEST REPORT

Certificate No.E(S)/26-27/01358 Issue Date: 24 June 2026 Page | of 2
Issued to : M/s. PHED
Government of Sikkim. STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. : Letter dtd. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Syanl Zone Il Parameter Tested:
Sample Submitted by the Party on ¢ 19.06.2026 pH, TSS and BOD
Analysis Started on ¢ 19.06.2026
Analysis completed on 1 24.06.2026
LI;S'I' FINDINGS:
Discharge Limit as per E::’::::;z‘::"'
Environmental Protection s
Sl . yest Amendment Rules 2017, l’ro|'¢tl|on Act,
No. Teg LaTRaOEy ey pelhod YRl esults MOEF&CC for STP Outlet HoBfRGGTw

EfMucat discharged
For Non-Mectro | into Inland Surface

For Metro Citics

Citics Water
I [pH Value APHA 24th cdition-4500H+B 7.40 6.5-9.0 6.5-9.0 55-9.0
2 [Total Suspended Solids (1SS) APHA 24th edition 2540D mg/l 8.8 50 (Max.) 100 (Max.) 100 (Max.)

Biochemical Oxygen Demand

3 1.S. 3025 (Part — 44) - 2023 | mg/l 5.6 20 (Max.) 30 (Max.) 30 (Max.)
for 3 days at 27°C (BOB)

Remarks: The sample of Effluent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for STP Outlet standards

(Metro and Non-Metro Cities) and the Environmental Protection Act for effluent discharged into Inland Surface Water in respect of the above
mentioned parameter$)

Report Reviewed & Authorised hy

( l)r.@. KARIM)

Technical Manager
Authorised Signatory
For R.V. BRIGGS & CO. (P) LTD.

-: END OF TEST REPORT:-

~ Walashithalu:
# The test report shall not be reproducedT RkiEe@OPiH; without written approval of the Company.
# Results relate only to the parameters of the item tested.




R. V. BRIGGS & CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001 TC-12347
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTC007007

TEST REPORT

Certificate No.E(S)/26-27/0135 Issue Date: 24 June 2026 Page 2 of 2
Issued to : M/s. PHED
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. : Letterdid. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Syanl Zone Il Microbiologicai Parameter Tested:
Sample Submitted by the Party on ¢ 19.06.2026 Faecai Coiiform
Analysis Started on : 19.06.2026

Analysis completed on : 23.06.2026
MICROBIOLOGICAL TEST FINDINGS:

Limit as per
Environmental
Protection Act,
MOoEF&CC for

EfMucnt discharged
For Non-Mectro | into Inland Surface
Cities Water

Discharge Limit as per
Environmenta! Protection
SL Amecadment Rules 2017,

Tt B T ni
e Test Parameters Test Method Unit | Results MoEF&CC for STP Outlet

For Mctro Cities

MPN/
1 |Faecal Coliform APHA 24th Edition 9221E | 100 06 1000 (Max.) | 1000 (Max.) Not specified

ml

Remarks: The sample of EfNuent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) tor STP Qutlet standards
(Metro and Non-Metrg Cities) and the Environmental Protection Act for effluent discharged mto Inland Surtiuce Water m respect of the above
mentioned paramete

Report % A Rc\'ic\&e,mj:\;lmiscd by

( Pijush Kanti Dutta )

Sr. Microbiologist
Authorised Signatory

For R.V. BRIGGS & CO. (P) LTD.
- END OF TEST REPORT:-

Uatashthafur
» The test report shall not be reproducébRERcESPIY (I, without written approval of the Company.
* Results relate only to the parameters of the item tested.
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R. V. BRIGGS?& CO. PRIVATE LTD.

A ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
2 (AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
= TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001 s
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com

CIN : U51109WB1931PTC007007

TEST REPORT

Certificate No.E(S)/26-27/0136 Issue Date: 24 June 2026 Page 1 of 2
Issued to : M/s. PHED
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. : Leuer did. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Adampool STP Parameter Tested:
Sample Submitted by the Party on ¢ 19.06.2026 pH, TSS and BOD
Analysis Started on : 19.06.2026
Analysis completed on : 24.06.2026
TEST_FINDINGS:
. P Limit as per
l)l.sthlrgc Eira Cas pc'r Envirenmental
Environmental Protection .
Sl Test P Test Method Uni e Amendment Rules 2017, Pm“f"o? f\ﬂ'
No. cst Parameters est Metho nit esults MOEF&CC for STP Qutlet _.\toEI-&'(( for
EfMucnt discharged
s Far Non-Mctro | into Inland Surfice
For Metro Citics Cities Water
I [pH Value APHA 241h edition-4500H+8 7.04 6.5-9.0 6.5-9.0 55-9.0
2 |Tatal Suspended Solids (TSS) APHA 241th edition 2540D | mg/l 16 50 (Max.) 100 (Max.) 100 (Max.)
g |ProstmencalOxsg DMl LS. 3025 (Part—44) 2023 | mgn | 12 20(Max) | 30(Max.) 30 (Max.)
for 3 days at 27°C (BOD)

Remarks: The sample of EMucent complics with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for STI” Qutlet standards

(Metro and Non-Meiro Cities) and the Environmental Protection Act for effluent discharged into Inland Surface Water in respect of the above
mentioned parameter

Report d by Reviewed

(Dr. RKARIM)

T'echnical Manager
Authorised Signatory
For R.V. BRIGGS & CO. (P) LTD.

-t END OF TEST REPORT:-

Uafias
* The test report shall not be reproducemgwhgggﬁm, without written approval of the Company.
* Results relate only to the parameters of the item tested.




R. V. BRIGGS & CO. PRIVATE LTD.

ANALYTICAL CONSULTING & TECHNICAL CHEMISTS

(AN ISO 9001:2015 & ISO 45001 : 2018 CERTIFIED COMPANY)
TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001

TC-12347
Phone : (033) 4044-3380/3381/3382 / 3383, Website : www.rvbriggs.com
E-mail : rvbriggs.kolkata@gmail.com, info@rvbriggs.com
CIN : U51109WB1931PTCO007007
TEST REPORT
Certificate No.E(S)/26-27/0136 Issue Date: 24 June 2026 Page 2 of 2
Issued to : M/s. PHED
Government of Sikkim, STP Zone 3, Tathangchen, Gangtok, East Sikkim, Pin-737103.
Your Ref. No. : Letter did. 15.06.2026
Description of Sample : Effluent
Mark on Sample : STP Adampool STP Microbiological Parameter Tested:
Sample Submitted by the Party on : 19.06.2026 Faecal Coliform
Analysis Started on : 19.06.2026
Analysis completed on ¢ 23.06.2026
MICROBIOLOGICAL TEST FINDINGS:
5 . Limit as per
Emirommenct Protonion | Emvironmental
8. Test Parameters Test Method Unit Results ecadoch SRR :’l?éc:;?;rc‘:;
No. d MoE F&CC for STP Outlet E"n“ml discharged
For Metro Cities For Non-Mctro | into lnlnyd Surface
Cities Water
MPN/
| |Faecal Coliform APIIA 24th Edition 9221E | 100 130 1000 (Max.) [ 1000 (Max.)| Not specified
ml.

Remarks: The sample of Effluent complies with the Environmental Protection (Amendment) Rules. 2017 (MolIF&CC) lor S TP Outlet standards
(Mctro and Non-Mctro Cities) and the Environmental Protection Act for ¢ffluent dischargedinto Inland Surfice Water in respect of the above

mentioned paramet
d by Rcvi;unl.lﬁ::::id by
{ \
—\-

( Pijush Kanti Dutta )
Sr. Microbiologist
Authorised Signatory
For R.V. BRIGGS & CO. (P) LTD.

-t END OF TEST REPORT:-

Hatarstitfrofrr:
» The test report shall not be reproducédd Re¥cégPRYfHI, without written approval of the Company.
# Results relate only to the parameters of the item tested.



806 4~  R.V.BRIGGS &CO. PRIVATE LTD.

Y;::::;‘Q“YA\ ANALYTICAL CONSULTING & TECHNICAL CHEMISTS
AN ) (AN 180 9001:2018 & IS0 45001 : 2018 CERTIFIED COMPANY)
e e\ TAHER MANSION, 1ST FLOOR
9, BENTINCK STREET, KOLKATA - 700 001
Phone :(033) 4044-3380 / 3381/ 3382 / 33843, Wabsite | www.rvbriggs.com
E-mall : rvbriggs.kolkata@gmail.com, info®rvbriggs.com
CIN : U51109WB1931PTC0ON7007

TEST REPORT

Issue Date: 19 March 2026

-

\
KNOWN TH1 \!“""

.........

Certificate No.E(8)/25-26/761 Page 1 of 2

lssued to : M/s. PHECD

Government of Sikkim

STP Zone -3, ‘Tathangehen - 737103, Gangtok, East Sikkim.
Your Ref. No. : Letter did. 11.03.2026
Description of Sample ¢ Efftuent
Mark on Sample : STP Outlet Parameter Tested:
Sample Submitted hy the Party on 16.03.2026 pH, TSS, BOD and COD
Analysis Started on 16.03.2026
Analysis completed on 19.03.2026
TEST FINDINGS:

ey il Limit as per
et | i

:(lo Test Parameters ‘Test Method Unit Results o MoEF&CC 'Of.

Mok ‘C for STP €
MoPF&CC fur STP Outlet AMaEstdiacharged

. . For Non-Metro | into Inland Surface
For Metro Cities Citios Water
1 |pli Valuc APHA 24th cdition<4500/1+B 8.32 6.5-9.0 6.5-9.0 5.5-9.0
2 |Total Suspended Solids (TSS) APHA 24th cdition 2540D | mg/l 13 50 (Max.) 100 (Max.) 100 (Max.)
g | MR DS GREHCR. R 1S. 3025 (Part —44)—2023 | mg/ | 9.0 20Max) | 30 (Max.) 30 (Max.)
for 3 days a1 27°C (BOD)
5 |Chenucal Oxygen Demand (COD) APHA 24th cdition 52208 | mg/| 35 Not specified | Not specified 250 (Max.)

Remarks: The sample of Effluent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for STP Outlet standards
(Metro und Non-Metro Cities) and the Environmental Protection Act for ¢ffluent discharged into Inland Surface Waler in respect of the above
mentioned parameters.

Repaft Vekified by Reviewed & Authonsed by

(J as )
Dy.Technical Manager
Authorised Signatory
ForR.V. BRIGGS & CO. (P) LTD.

- END OF TEST REPORT:-

UaPashthialiur—— .
* The test report shall not be reproduced-/éxebipt GOIBIY/without written approval of the Company.
* Results relate only to the parameters of the item tested.




. R.V.BRIGGS &UO. PRIVATE LTD. /8¢

ANALYTICAL CONBULTING & TECHNICAL CHEMISGTS
(AN 180 9001:2018 & 180 48001 | 2018 CERTIFIED COMPANY)
TAHE R MANSION, 18T FLOOR
0, BENTINCK STREET, KOLKATA - 700 001

2

Phone :(033) 4044-3380 / 3381 / 3382 / 3383, Wabsite : www rvbriggs com TC-1234?.
E-mall : rvbriggs. kolkalag@@gmall.com, Info@rvbriggs.com
CIN : US1100WB1931PTC007007
Certificate No.E(8)/25-26/761 Issue Date: 19 March 2026 Page 2 of 2
lssued 1o : M/s, PHED
Government of Sikkim
STP Zone -3, Tathangchen - 737103, Gangtok, Fast Sikkim.
Your Rel. No. ¢ Letter dtd. 11.03.2026
Description of Sample : Effluent
Mark on Sample : STP Outlet Parameter Tested;
Sample Submitted by the Party on 16.03.2026 Total Coliform & Faecal Coliform
Analysis Started on 16.03.2026
Analysis completed on 18.03.2026
MICROBIOLOGIC i b
Discharge Limit as per F:l-r:o:::-!
Environmental Protection ?lmueliu oy
Sk ; . Amendment Rules 2017, s
Na. Test Parameters Test Method Unit | Results MoEF&CC far STP Outlet ’.;::'fif C l’:;.
For Metro Cities | ¥27 0m €170 N
MPN/
I [Total Coliform APHA 24th Edition 92218 100 <2 Not specified | Not specified Not specificd
ml.
MPN/
2 |Faecal Coliform APHA 24th Edition 9221E | 100 <2 1000 (Max.) | LO0O (Max.) Not specified
ml.

Remarks: The sample of EMuent complies with the Environmental Protection (Amendment) Rules. 2017 (MoEF&CC) for STP Outlet standards
(Metro and Non-Metro Cities) and the Environmental Protection Act for efMuent discharged into Inland Surfuce Water in respect of the above

mentioned parametery.

Repoyt Vemied

————

-t END OF TEST REPORT:-

Uatas

-lITRUE COPY//=
: The test report shall not be reproduced, excepl In full,
Results relate only to the p

N/

Reviewed & Authorised by

( Pijush Kanti Dutta )

Sr. Microbiologist
Authorised Signatory

For R.V. BRIGGS & CO.(P) LTD.

without written approval of the Company.
aramelers of the item tested.
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Mangan, S L-.-.'n lr\dna =

Nh-3%a, Mangar [’ dia

. Google

.l

Laving of DI pipes along BAC Sankalang bypass road and PMGSY road in Mangan

"\

Engineer (NE,

IR : Aabashthabur Pub'uc ‘palfEngineering Deyn
» -IITRUE COPY//- Govemnment of Skkim
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Restoration of road post laying of sewer lines along DAC road, Zilla Bhawan road, Pentok and Mangan
school road in Mangan

"J' £ - ‘|'

ot~

A i
VARIMM AR " . )

Restoration of Footpath post laying of sewer lines along DC Quarter footpath, Pentok footpath and
Upper Singhik footpath jn Mangan

YECynter
Pl / Saahthaluy, perintending Enginesy (NE)
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STP site levelling work for Mangan Sewerage System
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POLLUTION ABATEMENT OF RIVER BENGIT IN :YALSHING TOWN
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